FORMG
INVITATION FOR EXPRESSION OF INTEREST FOR

SRIYA FARMS AND FEEDS

PRIVATE LIMITED OPERATING

IN POULTRY INDUSTRY AT KOLAR, KARNATAKA
(Under Regulation 36A(1)of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons)Regulations, 2016)

RELEVANT PARTICULARS
1. |Mame of the comporate debtor along Snya Farms and Feeds Private Limited
with PAN/ CIN/ LLP No. CIN: U0 5000KA2015PTCOTIETS
2. |Address of the registered office Mo 08B, 1st Stage, HER Layout, 2nd Block, 80
Feet Main Road, Bangalore - 560043, Karnataka.
3. 1 URL of website MA
4. { Details of place where majority of fixed The details can be sought by sending email at
assets are localed snyacinpifdoutiook.com
5. | Installed capacity of main products/ The details can be sought by sending email at
senvices snyvacimi@outlook.com
6. |Quantity and value of main products/ Ml
senvices sold in the last financial year
7. | Number of employees/ workmen Mil
8. | Further defails including last available financial| The details can be sought by sending email at
statements (with ules) of two years, Ists| sryacirp@outiook.com
of creditors are available at
9. { Ehigibiity for resolution applicants under section | The details can be sought by sending email at
25(2)(h) of the Code is available at : sriyacirp@outlook.com
10. | Last date for receipt of expression of interest| 09-January-2025 (09.01.2025)
11. | Date of issue of provisional list of 20-January-2025 (20.01.2025)
prospective resolution applicants
12. | Last date for submission of objections to | 25-Januan=2025 (25.01.2025)
provisional list
13. | Date of issue of final list of prospective | 03-Februan=-2025 (03.02.2025)
resolution applicants
14. | Date of issue of information memorandum, | 27- January-2025 (27.01.2025)
evaluation matrx and request for resalution
plans to prospeciive msaution applicants
15.| Last date for submission of resolution plans | 24-February-2025 (24.02.2025)
16. | Process email id to submit EOI sriyacirp@ outlook. com
26 Decambar=-2024 For Sriya Farms and Feeds Private Limgg}d
Bengaluru M V Sudarshan
IBEI/IPA-002/IP-M0O0561/2017-201811707
MNo.984/13, BthMain, Girinagar || Phase, Bangalore 560085
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FINANCIAL EXPRESS

FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
SRIYA FARMS AND FEEDS PRIVATE LIMITED OPERATING
IN POULTRY INDUSTRY AT KOLAR, KARNATAKA
{Under Regulation 36A(1)of the Insolvency and Bankruptcy Board of India
finsolvency Resolufion Process for Corporate Persons)Regulations, 2016)

RELEVANT PARTICULARS
1. |Name of the corporate debtor along ' Sriya Farms and Feeds Private Limised

lwith PAN/ CIN/ LLP No. CIN: U0S00 A 15PTCO79879
2. |Address of the registered office No. 2088, 1st Stage, HBR Layout, 2nd Biock, 80
FeetMain Road, Bangalore - 560043, Kamataka.
3. | URL of website NA
4. | Details of place where majority of fxed The details can be sought by sending emaif at
assets are iccated sriyacrp@oufook com
5. | Insialled capacity of main products/ The detads can be sought by sending emai at
services sriyacEp@outiook com
6. | Quantity and vaiue of main products/ Ni
| services sold in he last fnancial year
7.| Number of employees/ workmen Nil
8. | Further details incuding last avalatie fnancid| The details can be sought by sending emad at
stalements {with schedues) of o years, isis Siyacrp@oufiook.com
of credilors ase avaiable at:
9. | Blighiky for resoluion applicanis undersection | The detadis can be sought by sending emad at
10. | Lasidate for receipt of expression of intemst| 08-January-2025 {09.01.2025)
1.} Date of issue of provisional kst of 20-Januan=-2025 {20.01.2025)
| prospectve resolution applicants
12. ; Last date for submission of objections to | 25-January-2025 {25.01.2025)
provisional kst

13. | Date of issue of final Est of prospective | 03-February-2025 {03.022025)
resoiuton appicants

14_]Date of issue of informascn memarandum, | 57. anuary-
evauaton matrix and request for resoluton’ i i
plans o prospective resoluion applicanis

15.] Last date for submission of resclution plans | 24.February-2025 (24 .02 2025)

16. |Process emaid id 1o submit EOI snyacEp@outiook.com

26-Decambar-2024 For Sriya Farms and Feeds Private Limited
Sd-

Hengenn MV Sudarshan

IBBUIPAQO2/IP-NO0561/2017-2018/11707
No.984/13, 8thMain, Girinagar |l Phase, Bangalore 560085

FINANCIAL EXPRESS Thu, 26 December 20: 5%
reaptoeae  https://epaper.finar
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